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the State of Karnataka will prosper in
all directions and the people of the
State will enjoy such prosperity for
ever.

MR. DEPUTY-SPEAKER: 1 um
afraid, we have to interrupt this
debate now and continue with it on
Monday. Now we have to take up
Private Members' business.

15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS* BILLS AND RESOLUTIONS

TWENTY-EIGHTH REPORT

SHRI G. S. MISHRA (Chhiad-
wara): I beg to move the follow-

ing: —

“That this House do agree with
the Twenty-eighth Report of the
Committee on Private Members'
Bills and Resolutions presented to
the House on the 25th July, 1973.”
MR. DEPUTY-SPEAKER: The
question is:

“That this House do agree with
_the Twenty-eighth Report of the
Commijttee on Private Members’
Bills and Resolutions presented to
the House on the 25th July, 1973.”

The motion was adopted.

CONSTITUTION (AMENDMENT)
BILL*

(Ingertion of new article 130A)
SHRI R. P. ULAGANAMBI (Vel-
lore): I beg to move for leave to

introduce g Bill further to amend the
Constitution of India.
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MR. DEPUTY-SPEAEEKR: The
question is:

“That leave be granted tc intro-
duce a Bill further to amend the
Constitution of India.”

The motion was adopted.
SHRI R. P. ULAGANAMBI: 1 in-
troduce the Bill.

DISCLOSURE OF ASSETS OF MEM-
BERS OF PARLIAMENT BILL*

SHRI R. P. ULAGAANAMBI (Vel-
lore): 1 beg to move for leave to
introduce a Bill to provide for com-
pulsory disclosure of assets of Mem-
bers of Parliament and their families.

MR. DEFPUTY-SPEAKER: The
question is:

“That leave be granted 4o in-
troduce a Bill to provide for com-
pulsory disclosure of assets of
Members of Parliament and their
families.”

‘' The motion was adopted.

SHRI R. P. ULAGANAMEI:
troduce the Bill.

I in-

COMPULSORY MILITARY TRAIN-
ING QR SOCIAL SERVICE FOR THE
STUDENTS BILL*

SHRI VIERAM MAHAJAN (Kan-
gra): I beg to move for leave to
introduce a Bill to provide for com-
pulsory military training or social
service for the students in the
country.
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MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to in-
troduce a Bill to provide for com-
pulsory military training or social
service for the students in the

country.”
The motion wag adoptedy

SHRI VIKRAM MAHAjGAN: 1 in-
troduce the Bill.*

COMPULSORY CULTIVATION AND
SETTING UP OF AGRICULTURE-
CUM-COTTAGE INDUSTRIES BILL*

st T WA qRAA (JET)
qereT wgied, § year sarg fw qwrer
F air il £ AT ) oawear B
T F qYT g7 AWG FYETL ARTH]
¥ qatd "Wer ¥ ogwm &7 WA
= F folr s gro wfvad &
4T W F w998 § IW @i ,%
#fa-ag-g0T ST F =T AT
I9Eg 7 e fqdas ®1 qUETfon
FA B AgAfa & S

MR. DEPUTY-SPEAKER: The
gquestion is:

“That leave be granted to intro-
duce a Bill to provide for compul-
sory cultivation and zetting up of
agriculture-cum-cottage  industries
by the Government at village level
in each block of the country for
solving the unemployment problem
of all sections of society and for
making available sufficient quantity
of foodgrains in Government go-
downs at all timres.”

The motion wag adoptedy
Y Tm W qrea & fadaw
qrenfas F@r § |

MR. DEPUTY-SPEAKER. Shri
Lakkappa has intimated that he will
not be here to introduce the Bill,

CONSTITUTION  (AMENDMENT)
BILL*

{Amendment of article B0 and omis-
sion of Fourth Schedule)
SHRI DINESH CHANDRA GOS-
WAMI (Gauhati): I beg to move for
leave to introduce a Bill further to

amend the Constitution of India.
MR. DEPUTY-SPEAKEER: The
question is:

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India.” /

The motion was gdopted

SHRI DINESH CHANDRA GOS-
WAMI: I introduce the Bill

COMPANIES (AMENDMENT)
BILL®*

(Amendment of sections 224, 226, etc.)

=t Todto fra mfewn (Frmia):
wemy weieE, § gEa Fvar fE
FroAt wfafaaw, 1956 &1 w17 g
FH I fagus &1 qrofos w6
wr wiafr 2 =@

MR. DEPUYT-SPEAKER: The

question is:

“That leave be granfed to intro-
duce a Bill further to amend the
Companies Act, 1956.”

The motion wag adopted,

st fo fao fad wfewr: & fagas
qrEatfed F@T § |
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